THE GAUHTT HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM:NAGALAND:MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahati, the 03 of February, 2024

NO.HC.VII-84/2020/898/A ### The Hon'ble Gauhati High Court has been
pleased to direct all the Secretaries of District Legal Services Authorities of Assam

and the Secretary, Gauhati High Court Legal Services Committee to participate in
the Sensitization Programme on the topic "Assam Victim Compensation
Scheme, 2012” scheduled to be held on 06-02-2024 from 02:00 P.M. to
03:00 P.M. through virtual mode.

The link for the proposed training is hitps: / /bit.ly/3SouP1x

The General Instructions for Training (Online mode) for

participation are enclosed along with the notification.

By Order
Sd/- S. Dhar

REGISTRAR (JUDICIAL)
Memo No. HC.VII-84/2020/899-910/A Dated: 03-02-2024

Copy forwarded for information & necessary action to:
1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice
(Acting), Gauhati High Court, Guwahati.

4. The District and Sessions Judges,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi / Hojai / Jorhat / Kamrup (M) / Kamrup
/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalguri / South
Salmara-Mankachar / West Karbi Anglong.

(He/She is requested to inform all the concerned Officers
about this Notification).
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5. The Secretary, Gauhati High Court Legal Services Committee.

6. The Member Secretary, Assam State Legal Services Authority.

7. The Project Manager, Gauhati High Court, Guwahati.

(He is requested to upload the notification immediately in

the official website of the Gauhati High Court, Guwahati).

8. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, Judicial Academy.

9. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,
Gauhati High Court, Guwahati for his Lordship’s kind information.

10. The CA to the Registrar General, Gauhati High Court, Guwahati.

[THE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER OF SENIORITY]
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JUDICIAL ACADEMY, ASSAM

General Instructions 1 ,oULam_imLomi_ne,ﬁg‘k 1

1 The traaming programme will Be conducted Dy using the Onking vy /Meeuny Software

“Microsoft Teams™ which will Be TwQ-way autho video interacton

partiapants 2r¢ to join _the trairing by gisctesing their full pame wa the Joining

L natfied ent A S0 _ploades e wohs o 2 Juchiial Acacemy, Assam

ParuCpants a8 rpquested to report onhine thio.G MG Cink, at jeast 10 minutes

before the scheduled time of V deo Conterence acd martan punCluakty.

 partnipants are 10 keep thew video ON, @umhgqgj,__th;g,@mﬁwﬁ_lm

conglusien of the training.

All the Parminants are to follom The v 08T {onfererca Protocols hke

a mmgivss_mucﬂ untit & unless they 3rC al‘prgibx.!_hemmcr_.m
gnm_gl; the e vis

B Atthe end 2FTOE donserator 200 Rrourcs PRISON. partﬁn_cinamé_mx-r.aism
to indicate_that _he/she would like to i nteract with the Resource: REOn.
where-after, on announ cement by presenter. ;he__satd_of&csf_munmg,
ask question and thergafter 2gain mute. the audio-

fcure proper loternet connectvly with adeauate data S0 that they can attend the

()

rrancg w oot any Retwo s a0 10T el mSuE
Parvcpants arc Lo woe’ formal atlire nehTne en o ot while atend.ng the raning.
parmapants are 1¢ chegk the offic website of Juchoialb Academy, Agsam for upratles.
Jorrung (ade [SECS nelaw 3ic 1 06 fOTowC:
v Cuck 00 1he qiven Lk of byoe the Gven Nrvi e the RIOwsET
> A new tab wih d pop-uf wit open
« Seicct Oper Mocrosaft Teams it vin: Nave i rnscft Teams ADp it atied in your
device
OR
« (ancel the popub and ¢ cx o Cont reg on This rowse?’.

» For Smartphone M-crosoft Teams App "ecs iC be instatied before yorung the ¥C
Note - Quenes and other nformatien hrrugh ¢-mad may DC obiained frem: -

F-Mal suqgestor aaghgre’ LoT
Mopde  B723028515. §133%98RA"
*
Note  THe sam o g oesertid! bt mrepanel 0N, TAININANLE art submrssion of accurate

repon



